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SHRI MANAS RANJAN BHUNIA: Sir, I would like to know from the hon. Minister
of State in the Ministry of Home Affairs, through you, that West Bengal, and everyone
knows 1t, 1s seriously affected by the Left Wing Extremist activities. In our State, in
the category of security-related expenditure and other development action plan, which

were given by the Central Government, recently I came to know ... (Interruptions)...
MRE. DEPUTY CHAIRMAN: Bhunigji, put your question please.

SHRI MANAS RANJAN BHUNIA: Sir, I am just coring to that. How will I put

my question, if you intervene this way?

MR DEPUTY CHAIRMAN: No, no. You are explaining a lengthy background. You

have a very short time to put a question.
SHRI MANAS RANJAN BHUNIA: If vou do not allow, then,...

MR. DEPUTY CHATRMAN: No, no! T am allowing you. T allowed, SHITq 314
TS ¥ SR FHeEd HY W

SHRI MANAS RANJAN BHUNIA: If you intervene me this way, it is difficult to
put the question.

MR. DEPUTY CHAIRMAN: There are a lot of specific questions. We have done

only three questions till now.

SHRI MANAS RANJAN BHUNIA: Sir, my question to the hon. Minister is:
recently, in the last few months, why has the Central Government stopped the Action
Plan, Development Fund for West Bengal in the Left Wing Extremism areas?
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Exclusion of castes from OBC list

%334, SHRT HARNATH SINGH YADAV : Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether Government has formulated any action plan for excluding some of
the castes, which originally had been included in the list of Other Backward Classes
(OBCs) from the ambit of reservation 1inked benefits and facilities, if so, the details

thereof, and

(b) whether Government has conducted any survey to ascertain whether certain
castes availed the reservation related benefits through unfair means, if so, the details

thereof?

THE MINISTER OF STATE IN THE MINISTERY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL) : (a) and (b) A statement is laid on the Table
of the House.

Statement
() At present, there is no such proposal under consideration.

(b) No such survey has been conducted by the Government.

TOriginal notice of the question was received in Hindi.
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Guidelines for change of names

#335. SHRI A. VIJAYAKUMAR : Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Government is aware that change of names of place/city/area have

taken place in recent years;

(b) whether Government has any proposal to make guidelines for change of

names; and

(¢) whether any authority is to be set up for approving of change of names of

city/place, etc. in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI NITYANAND RAIT) : (a) to (c) A Statement 1s laid on the Table of the House.

Statement
() Yes, Sir.

(b) The administrative guidelines for change in the name of villages/ towns/
railway stations, etc. are already in place whereby States/UTs are required to seek “No

Objection’ from the Mimstry of Home Affairs.



